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(iiy Halt station at Durgachak
Railway crossing ncar Haldia

SHRI MATILAL HASDA (Jhar-
gram): Sir, for a long time the people
of Durgachak, a fast growing town-
ship adjacent to Haldia have been de-
manding a halt slation near Durga-
chak level crossing. But the South-
Eastern Railway authorities have
turned down their proposal on the
ground that Durgachak level crossing
in only 3 Kms. from their proposed
“Silpa Prabesh” halt station.

CHAITRA 30, 1903 (SAKA)
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Sir, several offices of the Central
Government and the State Govern-
ment, commercial banks, large private
sector units and statutory bodies are
already functioning at Durgachak.
The offices at Durgachak employ near-
ly 4000 persons, and 5000 residential
units are located there. All these
people will have to spend money and
face considerable hardship in coming
to Durgachak after getting down at
“Silpa Prabesh” halt, 3 kms. away.

Under the circumstances, I urge up-
on the Government to instruct the
Railway either to shift the proposed
“Sllpa Prabesh” halt to Durgachak
level crossing or another halt station
at Durgachak level crossing may be
sanctioned to fulfil the demands of
the local pcople,

of tail water of

(iii) Utilisation r
irrigation

Koyana for drinking and
purposes,

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri) : Tail water of
Koyana is flowing to the
Arabian Sea for the last over {4 years.
It is reported that the tail water from
Koyana thus being wasted is twice
quantity of water which is being con-
sumed in the city of Bombay for all
purposes. This water can be utilised
for drinking and irrigation purposes.
This water flows through Chiplun
Taluka in Ratnagiri district of Maha-
rashira where there is acute shortage
of water for drinking and irrigation
purposes. If this water is properly
utilised the problem of drinking water
and water for irrigation purposes not
only of Ratnagiri district but also of
adjoining Raigad district will be solved.
The Government of Maharashfra has
prepared a scheme for utilisation of
this water but the said scheme could
not be implemented for want of funds.
I, therefore, request that the CGovern-
ment should give serious thought for
utilisation of this water which is flow-
ing to sea and prevent waste of
national wealth ang give adequate
funds to State Government for imple-
menting the scheme drawn for ytilisa-
tion of water.



